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MR. SPEAKER:  The House stands 
adjourned for lunch till 2*15 p.m.

13*17 hr*.

The Lok Sabha adjourned for Lunch till 
fif teen minutes past Fourteen of the Cloth.

The Lok S*kk* r+mssmbled after lynch at 
twenty two mlmttis past Fourteen of the 

dock.

[Mr. Speaker in the Chair]

MOTION RE. STEPS  FOR REMOVAL 
OF  ECONOMIC  BACKWARDNESS 
OF FOUR DISTRICTS OF EASTERN 

UTTAR PR ADESH—Conta.

MR.  SPEAKER:  The  Prime  Minis-
ter.

THE  PRIME  MINISTER  (SHRI 
MORARJI DESAI): The mover of the 
motion has stressed, as far as  I could 
gather, three or four main points: viz 
the extreme poverty and unemployment 
in the eastern part of Uttar Pradesh, the 
need to include in the proposed Special 
Development Programme 15 Districts of 
the Eastern UP and not just the 4 districtŝ 
covered by the Patel Study Team, that the 
Patel Team's recommendations were not 
comprehensive and that even the limited 
recommendations  have  not  been fully 
implemented.

The hon. mover raised a very unfor-
tunate issue on an important subject and 
I have full sympathy with what he said. 
The position in the Eastern UP is certainly 
not what can be called desirable from the 
economic point of view or the educational 
point of view and even from the social 
point of view—in the 15 districts as they 
have  mentioned.  There  are  240  such 
districts in the whole country, not only 
these  15  districts, which  are like this. 
But these are all called industrially back-
ward  and  not  economically  backward. 
As a matter of fact, they are all econo-
mically backward more than industrially 
backward, and all this has happened over 
many years.

The Patel Committee referred only to 
four districts as those 4 districts were re-
ferred to them. All the 15 districts were not 
referred. But it will not be correct to say 
that they have not implemented a major 
portion. I cannot say that they are all 
fully implemented but several items have 
been implemented, but that does not hove 
much impact on the problem. That I am 
ready to admit. All this happens because 
our development has not pyt that priority 
and emphasis on the development .of the 
villages as it should have as I pointed out 
even earlier. It is,  therefore, the task 
on which >ve afe engaged at present. How 
best and . houv soon we can make village* 
life rich aod p̂py, rich not in the sense 
of mere.imqfcxial things* btit rich it. fhe 
sense of satisfactory, ha ̂py human life.
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T h is is a  task w hich is not easy, nor 
x a n 1 it be accomplished m erely for the 
wish o f it. A ll w ill have to w ork hard for 
i t  and w e arc engaged in finding out how 
best we can im plem ent this program me 
— of giving fu ll employment to everybody 
in  every village, how best to bring out 
production to the m axim um on every inch 
o f  land in the village, how to see that no-
body is partially employed but fully em-
ployed. Therefore, cottage industries and 
very small scale industries are common in 
the rural areas and practically every home 
m ay have a cottage industry. There should 
be good roads connecting villages with other 
villages and with the town. There 
should be good proper drinking water and 
com plete cleanliness.

I f  these things you are able to achieve 
in ten years, as we have set the task before 
us, I think we w ill have changed not only 
conditions in Uttar Pradesh but in all the 
parts o f India with which we are concer-
ned.

I t  is natural that the hon. M em ber is 
concerned more w ith the U ttar Pradesh, 
that is very natural, but there are many 
parts in this country and every State has 
got backw ard areas econom ically and 
otherwise. I do not say which is worse and 
w hich is better. T h ey  all require attention 
and they must be given attention. W e 
have, therefore, to mobilise all non-cfllcial 
effort for this and the States have got 
to take it up. This cannot be done from 
the Centre. But the Centre can fully parti-
cipate in it by helping the State and all the 
non-oflicial agencies which can be m obi-
lised for this task and that is the task in 
w hich we are engaged at present— how best 
to mobilise all the non-oflicial agencies to 
see that the people get enthused in taking 
up the work so that we succeed in doing 
w hat we want to do. This is what we pro-
pose, to  do, not propose but we have already 

started work in these directions. 
But until they begin to show some concrete 
results, I have no desire to make much 
publicity about it. Then we m ight lose our-
selves in publicity and m ay not be able 
to give is m uch attention to the task as i 
necessary. W ork must speak for itself, that 
is the slogan in which I believe and not 
mere publicity.

It is true that the task is such as requires 
im m ediate attention. T h at, water facilities 
not only for drinking but for irrigation 
is also very essential. But I hope m y hon. 
f « e nd accepts that this is a task in which 
the State Government has got to activate 
itself m uch more than has been done 
before. I  do not w ant to blame anybody for 
this. I  think they are all responsible for it. 
W hat is the use o f  blaming any one person 

o r  any one authority for it. But w e would

be blamed now i f  w e do not go earnestly 
about it. A ll who have to cooperate w ith it 
w ill be blamed if  they do not cooperate. 
T his is not a task in w hich there should 
be any political considerations, in my 
view . W e do not have the help o f every-
body in this task so that we can utilise all 
our energies fully in solving this problem.

A  scheme was referred to for irrigation 
on an All-India scale. It is callcd/vVater 
G rid Scheme. It is a garland canaH chem e, 
i f  I m ay say so. I have read/^bout that 
scheme which was prepared by an Engineer 
D r. Dastur from Bombay more than three 
years ago. I was very much attracted by 
that scheme. But soon after that, I was 
not able to do any work. As socn as I got 
out o f m y confinement in detention, I took 
this up. I contacted him and 1 discussed 
it with him . I discussed it with 
other engineers o f the Government. 
I took i t  up in right earnest to see how it 
can be worked. It is a scheme which 
involves more than Rs. 15,000 crores of ex-
penditure. But that docs not deter me 
from it. I do not think that will be a pro-
blem. But what I have got to be sure that 
the scheme is feasible and it will not result 
in any disaster, because, then, we will do 
more harm than good. W e have therefore 
enlisted the sympathy o f the F .A .O . and 
their engineers also are engaged in a scru-
tiny o f it just now. It is possible that the 
scheme m ay not be possible to be taken up 
as a whole because there also the Govern-
ment of Nepal is concerned and their terri-
tory comes in that area. But if  that does 
not happen, even then, 1 am determined 
to see that irrigation facilities are available 
fully in all parts of the country by mobili-
sing all the natural water that we receive 
and they don’ t go to waste in the sea. W e 
have to see that we are saved from floods. 
Both these things have got to be done. 
From that point o f view, the engineers arc 
paying ali their attention to it. But I 
cannot hurry it. 1 am sure it might take 

two years to come to any definite, practical 
working scheme. But, in the meanwhile, 
we are trying to utilise all the water that 
can be utilised in any' small way or big 
w ay so that we are not postponing any of 
these things for the bigger scheme 
because then that might be not very useful 
for us at all. A ll the schemes which we take 
up now can always be merged in that sche-
me and can be utilised. If we are able to 
implement that scheme, then there will 
be no problem o f electricity. W e can have 
any amount of electricity, that may be 
required, throughout India, and dheaper 
electricity. There will be no dearth of em-
ployment. This scheme itsell will employ 
more people than are already employed. 
T h a t is how it can immediately do the 
work. A nd by that time the scheme comes 
into working order the land will give also 
more work to the people there. Various 
other openings will be theie for work for
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everybody. A t  the same to m e, industry 
also w ill get an im petus. Industries also 
depend more on the produce o f  the land. 
A p ic u ltu re  also gets assistance from  the 
industries. T hese are not unrelated ques-
tions. T h ere  was some time a propaganda 
being m ade that w e are against heavy 
industries or bigger industries and w e w ant 
only to have agriculture. W e say that agri-
culture is prim ary means and agricultural 
production is o f the greatest im portance 
to our country. W ithout that, our county 
w ill not live. Therefore, that has got to 
get priority  and that is where industries 
w ill get there sustenance. I f  the agricu l-
tural people are not able to buy them, 
w hat w ill industries do? These are all 
connected problem s; w e are not going by 
any fads or by  any inhitions or prejudices 
or any ism ; we are interested in seeing that 
w e have a  society in this country w hich 
lives in equality as human beings w ith 
out any feelings o f  high or low or without 
any expolitation from  any body.

T here is task w hich requires close w ork-
in g  together by all concerncd in full co-
operation and wherever anything has to 
be pointed out that must be pointed out. 
Criticism  is not barred; criticism is very 
necessary. These are not matters in w hich 
we cannot say that we know everything and 
w hat we do is all right. W herever we have 
found that there is something wrong, w c 
are prepared to take it up and rectify it. 
Certainly, we w ill do that. T herefore, 
this is how w c are trying to tackle the whole 
problem . It goes w ithout saying that eas-
tern part o f U .P . w ill receive our full att-
ention. In  Bihar also there are 60 districts 
and there are many districts in the whole 
country and it is not as if  industries will 
only do all the good. There arc crores o f 
ruppes spent in Bihar on public scctor 
industries. Has it changed the face of 
B ihar? No. O n the contrary, there the pro-
blem  is the same. It all depends on how 
these allocations of money are utilised and 
assimilated. T h at is where we have got to 
establish the connection and it is that task 
in w hich we are engaged in; and we w ill 
profit by the experience o f the past and 
even by the mistakes committed in the 
past; I am not blaming anybody for the 
mistakes because mistakes can be commi-
tted- O f  course blame will come if  mistakes 
are not recognised and are propagated as 
b ig achievements, “ then, o i course, we w ill 
have to say som ething. T h a t is where we 
w ant to do something. I do not say that 
there were three Prime Ministers who were 
from  U . P* and yet U . P. is w hat t  it. It 
is not only U .P . w hich was neglected by 
them particularly. I do not w ant to say that

* s f  «p$t «rr 1
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W e must rectify it. W e must now benefit 
by the past and not try to allocate blam e. 
Instead o f that, let us allocate the task 
to all o f  us ourselves and, in that task,
I enlist the m over o f the M otion. 1 am glad 
when he said that he has seen in his 
place there is no harijan w ithout land.
I am very glad about it if  he secs that in the 
w hole area. T h a t is w ha tyou should all 
do and I w ill help him in that process. 
H e has also to enlist all the State G overn-
m ent’s help and all other people and all o f 
us have got to help in the m atter every-
w here. But, when he referred to some other 
pitiable condition of the people taking out 
grains from cow-dung or buffalo-dung and 
eating it, this is a very pitiable condition. 
But, that obtains not only in U .P . but also 
in some other parts o f the country.

Fortunately, it is lessening to some 
extent now’. But, we w ant to remove it 
com pletely. T h a t should not be the case 
at any time. W h y should that happen at 
all ? T h a t cannot be removed unless we 
give full em ploym ent to everybody and 
unless w c produce in plenty so that even 
after exporting, we w ill have plenty here. 
This is w hat we have got to produce. W e 
have capacity to produce all that. T h a t is 
where we are fortunately endowed by 
nature. But we are not m aking use o f it. 
W e have enough brains, m ore brains per-
haps. T h a t is w hy perhaps there are more 
quarrels. But, i f  quarrels are given irp 
and brains are all coordinated, we w ill 
be able to give our best to the task. T h a t is 
where I enlist the cooperation o f all m y 
hon. friends and I w ould only request the 
M o ver to see w hether it is appropriate in 
the Resolution to say that ‘ this House re-
grets that this is there*. I do not think that 
is right. I am sure his purpose has been 
served by the discussion in the House, and 
I hope, he is satisfied w ith it.

M R . S P E A K E R : H e w ill w ithdraw
it.

S H R I Y A D V E N D R A  D U T T  (Jaun- 
p u r) : M r. Speaker, Sir, I must first thank 
the hon’ble Prim e M inister for a  very rea-
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soncd, calm  and effective reply and over 
and abope a ll this his great sym pathy for 
the suffering masses o f  Eastern U tta r Pra-
desh and all over the country.

Sir, w hen I began m y speech I had said 
that m y Resolution is not only for U ttar 
Pradesh. Sir, I w ould just most hum bly 
beg to subm it to the Prim e M inister and I 
hum bly differ w ith him  when he say that 
som ething has been done in the Patel 
Commission R eport. M y  whole burden o f  
argum ent was not to blam e anyone but to  
bring to the notice o f  the Prime M inister 
sheer negligence towards this extreme 
poverty that is prevailing. I wish to subm it 
for the Prim e M inister's consideration 
only two paragraphs o f a report m ade b y  
D r. K . N . Singh, head o f the Econom ics 
D epartm ent o f Lucknow  U niversity. From  
these paragraphs he can judge how  far the 
thing has been done in seriousness and how 
the attempts were m ade only on paper.
I quote:

“ T h e  extreme poverty o f the Eastern 
Districts is reflected by the fact that a ll 
districts in the region, w ith the exception 
o f A llahabad and M irzapur have a lower 
per capita  income than the poorest 
western districts o f  U .P .”

H e further goes on to say that all the 
Five Y e a r Plans have m ade no im pact 
whatsoever. I quote the second para-
graph:

“ T h e  study calls for a substantial 
increase in investment both in the 
public and in the private sector in the 
backw ard regions.”

M y  w hole argum ent was not only based 
on this fact that there should be only public 
investment and that m ight bring paradise 
on earth. T h a t is not a fact. M y  w hole 
burden o f argum ent— probably, I m ay not 
have used the right words because o f 
difference o f age between me and the Prim e 
M inister— was that as he said in his own 
words everyone should cooperate; every 
effort should be m ade from every side—  
the G overnm ent sector, the Private sector 
and the State sector— and along w ith it 
human initiative and individual drive. T h a t 
is w hy I asked for a survey and an autho-
rity to carry on and coordinate all the 
efforts. W hat happens is about Rs. 75 lakhs 
were sent from here and so-called Rs. 46 
lakhs were spent on a tubewell here and a

tubewell there. T his busi-

ness w ill not do. T h e  disease is deep- 
seated and w indow  dressing will not lead 
us anywhere.

 ̂ fiir, I  do not wish to take any long 
time but I w ould again most hum bly and 
respectfully beg o f  the Prime M inister at 
east to see that the report o f  the Patel

Commission is im plem ented in its entirety 
because the Study T eam  was sent by the 
Centre. T h a t Study team  m ade a  num ber 
o f  recom m endations. I f  you w ill perm it 
me, Sir, I w ill quote a  few o f them. T h e re  
arc a large num ber o f  recom m endations, 
but I do not wish to go into the w hole 
lot o f them because that w ill take a  lot 
o f  time. But, m ay I w ith your permission, 
Sir, quote a few recommendations from  
the adm inistrative point o f  view  about 
agricultural output, per capita  real incom e 
in rural areas, population, yield  per acre , 
irrigation, electrification, road m ileage, 
health, education and all these things ?  
But then to carry out these things success-
fully a proper infrastructure is needed. 
W e have no adm inistrative infrastructure 
for this. Therefore, m ay I suggest most 
hum bly to the Prime M inister to see that 
every backw ard district has an officer o f  
the stature o f  a D eputy Director o f  the 
different departments posted there to see 
that the w ork is com pletely and honesdy 
carried out. W ithout a proper infrastruc-
ture you cannot succeed. W hen he says, 
I should do it, w ell, I am just one M P  
there. W e have been trying to do it. But 
nobody cares to hear us, and that is our 
misfortune W e can only talk, request and 
beg w hat else can we do ? Therefore, I still 
most hum bly request the Prime M inister 
to see at least that this Patel Commissions* 
Recom m endations arc properly imple-
mented, because it is the Centre’s business. 
And they should see that it is implemented. 
Further, they should see that the States 
also implement w hat is directed. So far, 
the practice has been, they go on shifting 
the allotments from here to there and G od 
alone knows w hat they do ?

Therefore, I would only request the 
Prime M inister with all his sym pathy in 
his more sympathetic heart, to be good 
enough and kind enough to sec that the 
recommendations are implemented and 
an impact is made, a dent is made, if  I m ay 
say so.

He has said that it is my responsibility 
to sec that all the Hariians in Jaunpur 
district get it. I can only say, ask and beg. 
W hat was in my hands, I did it. W h at 
is in the hands of others, I cannot be m ade 
responsible for that.

S H R I M O R A R J I D E S A I : I do not 
make you responsible.

S H K 1 Y A D V E N D R A  D U T T  : Let me 
thank all the hon. Members on this side and 
that said, who have supported my resolu-
tion and I am very grateful to them. L et 
me also thank m y friend M r. Sathe,— I am 
afraid he is not here, I wish he is here—  
I thank him for his lung power, but he 
seems to be very deficient in his brain 
power. H e stated that Rs. 20,000 crores* • • •
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M R . S P E A K E R  : N o, N o. A vo id  such 
w o rd s.

S H R I Y A D V E N D R A  D U T T  : T h a t is 
P arliam entary, I w ill w ithdraw  the word 
if you  say so. But they have used even 
stronger words than this in the House o f 
Com m ons. H e said that R s. 20,000 crores 
h ave  been injccted into the blackm arket 
and that m oney is floating. I w ould not 
b lam e anybody. But before he makes an 
assertion against the Jan ata  Party, he must 
see w ho was responsible.

I again beg o f the Prim e M inister and 
appeal to his sym pathy to see that this 
P atel Commission Recom m endations are 
com pletely im plem ented and to see that 
w e do really  get road, drinking w ater 
and com m unications. W ith these few 
w ords, on the request of the Prim e M in i-
ster, I w ould say, or his advice because he 
is ju st like  a father to me, I beg of the 
H ouse to perm it me to w ithdraw  the reso-
lution.

M R . S P E A K E R  : M r. Brij Bhushan 
T iw a ri, are you w ithdraw ing your am end-
m ent ?

S H R I B R IJ B H U S H A N  T IW A R I : 
Y es, Sir. I seek the leave o f the House to 
w ith d raw  m y am endm ent.

Amendment No. 1 was, by leave, withdrawn.

M R . S P E A K E R  : M r. R am  D hari 
Shastri, are you w ithdraw ing your am end-
m ent ?

S H R I R A M  D H A R I S H A S T R I : Yes, 
S ir. I seek the leave o f the House to 
w ith draw  m y am endm ent.

Amendment N o . 2 was, by leave, withdrawn.

M R . S P E A K E R  : M r. U grasen, are 
yo u  w ithdraw ing your am endm ent ?

«ft Z i f a  : S ' WTJTT 3TTJT #cTT
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Amendment No. 2 was, by leave, withdrawn.

M R . S P E A K E R  : M r. Y adven dra D u tt, 
are  yo u  w ithdraw ing your resolution ?

S H R I  Y A D V E N D R A  D U T T  : Yes, 
S ir. I seek the leave o f the House to w ith-
d ra w  m y resolution.

The motion was, bf leave, withdrawn.
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T hirty -se c o nd  Report

S H R I G A U R I S H A N K A R  R A I (Gha- 
zipur): Sir, I beg to present the T hirty- 
second Report o f the Pub lie A cco u n  
Com m ittee on A ction T aken  by G overn-
m ent on the recommendations o f  the C om -
m ittee contained in their H undred and 
Seventy-eighth R eport (Fifth Lok Sabha) 
relating to the Cash Assistance for Export 
o f M an-m ade Fabrics.
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